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8. Bharat wagon &Engg Co.ltd 

9. NTC (Tamilnadu & pondicherry) 
Ltd 

10. Pawan Hans ltd. 

11. Braithwaite. Burn &Jessop 
Constn.ltd 

12 National Industrial Development 
Corpn Ltd 

(c) The steps taken to encourage the Man-
agement of such public sector undertakings 
to achieve better performance are as under:-

(i) Productivity-linked incentive 
schemes for below Board level 
employees; 

(ii) Consideration of performance 
weightages at the time of pro-
posals relating to their upgrada-
tion to higher schedule. 

(iii) Granting of higher scale of pay 
on personal basis :0 functional 
DirectorslChief Executives. etc. 

(iv) Introduction 01 MOO Award in 
recognition of excelent perform-
ance by the pubic sector under-
takings. 

Scheme for CUINatIon Of W88le Land 
., ........ Poor 

·787. DR.G.L.KANAUJIA: 
SHRI BALRAJ PASSI: 

WiD the PRIME MINISTER be pleased 
to state: 

<al whethertheGovemmentproposeto 
aIot funds to the poor landless agricultural 
labours and small and marginal farmers for 
cultivation of wasteland; 

(b) '10, the details of schemes in this 
regard; 8nd 

(c) the details of the proposal of the 
Union Govemment to introduce the 'Tr .. 
Patta' scheme in a big way to help the 
landless poor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEvelOPMENT 
(SHRI G.VENKAT SWAMY):(a) and (b). 
Govemment of India have a Centrally spon-
sored scheme of financial assistance of 
Rs.25OO1-per hectare to assignees of ceiling 
surplus land, Scheduled Cast8sJscheduled 
tribes allon88s of Bhoodan andGoVemment 
Wastelands and Scheduled CasteslSched-
uled Tribes whose alienated land has been 
restored. 

(c) Guidelines were sent to all Stale and 
Union Territory Governments for adoption 
and implementation of Tree Palla Scheme 
for the betterment of rural poor. 

[ Translation) 

FertUlzer Factory at Korba .... P. 

·788. SHRI BHAWANI LAl VERMA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the foundation stone for • 
chemical fertilizer factory at Korbain Madhya 
Pradesh was laid in the year 1972-73; 

(b) if so, the expenditure incurred since 
then tiD June, 1991; 

(c) whether the Union Government 
have since taken 3 decision to shelve the 
proposed project; and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MIN.ISTRY OF CHEMICALS AND 
FERTLIZERS(DR. CHINTA MOHAN):(a) 
Yes, Sir. 

(b) RI. 23.22 Croret. 

(c) Yes, Sir. 
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(d) The working of other CCMII-baed 
plants in the country h .. shown that coal 
gasification technology for producdon 011 
ammonlalurea has not proved to be cost 
effective. Hence, Government decided to 
wind up the Korba Project. A modem gas-
baaed ammonia-urea plant has been .. up 
at Vijalpur (MoP.) to meet the requirement 011 
the state and other areas. 

[English) 

Revival of Agro-bllMd Small See .. SIck 
Unit. 

*789, SHRI S.M. LAWAN BASHA: WI 
the PRIME MINISTER be pleased to state: 

(a) whether any action plan is being 
contemplated by the Government to revive 
the Agro-baaed smaH scale sick unb; and 

(b) if so, the steps being taken to 
provide technical assistance to such units? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY 
(PROF.P.J.KURIEN):(a) Various rneasw .. 
taken by the Government and fInanciaIlnsti-
tutions forthe revival of smaH scale sick units 
are also applicable to the agro-baed smaI 
scale sick units. 

(b) if any technical ai8istance is a 
neceuary input in the revival package of a 
potendally viable sick small scale unlt,'!he' 
same Is also taken Into consideration .. the 
time of implementation of the package. 

foreign Inveatmant Prop""" 

*790. SHRI GURUDAS KAMAT: WIt 
the PRIME MINISTER be pIeaHd to state: 

<a) whether the Government haw de-
cided to grant automatIcclearance tofaNlgn 
Investment proposaIa upto 51 p8R)8I1t; 

(b) whether FERA clearance Is aIIonot 
required for foreGn Investment propoeaII; 
and 

(c) ifao, the broad details of the lCheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (pROF.P.J. 
KURIEN): Ca) to Ccl. According to the State-
ment on Industrial Policy tabled in both the 
Houses of Parliament on July 24,1991, and 
the Press Note No. '11 (1991 Series) dated 
August20, 1991, Issued in pursuance thereof 
by the Ministry of Industry (Department Of 
Industrial development), proposals for direct 
foreign Investment will be dealt with on the 
following basis: 

Ca) Approval will be given for direct 
foreign investment uplo 51% for-
eign equity in high priority invest-
ment upto 51% foreign equity In 
high priority industries (Annex III to 
the statement on Industrial policy) 
There shall be no bottlenecks of 
any klnd in this process. Such cIear-
ance will be available if foreign 
equity covers the foreign exchange 
requirement for Imported capital 
goods. The payment of dividends 
would be monitored through the 
Reserve Bank of India eo as to 
ensure that outflows on account of 
dividend payments are balanced 
by export earnings over a period of 
time. -

(b) MajorIty foreign equity holding com-
paniea primarily engaged in export 
actIYIties. 

The Reserve Bank 01 India wiD issue the 
necnsary permission for the foreign equity 
investment under the Foreign Exchange 
Regulation act, 1973 (FERA) In the opera-
tionofseclions 26(7).28, 29 and 31 of FERA. 

All other foreign equity proposaJI will 
countin ... to need prior clearance arid walbe 
considered according to the existing proce-
duntS. 

Inveatment limit for SSI 

*791.SHRlDHARMANNAMONDAYVA 
. SACUL: WI! the PRIME MINISTER be 
pllaedto ... : 

(a) whether the Govemment have ,. 




